FORM G

INVITATION FOR EXPRESSION OF INTEREST IN CELLUGEN BIOTECH PRIVATE LIMITED
OPERATING IN STEM CELLS BUSINESS

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. Name of the corporate debtor along | Cellugen Biotech Private Limited
with PAN/ CIN/ LLP Nq. PAN: AADCB5451A
CIN: U85110DL2008PTC182124
2. Address of the registered office As per the details available on the MCA
Master Data - Innov8 Coworking, Salcon
Ras Vilas, LGF, Next to Select City Walk,
Saket District Centre, Saket District, Sector
6, Pushp Vihar, New Delhi - 110017
3. URL of website Not Applicable
4. Details of place where majority of | Refer Process note for details of the
fixed assets are located assets
5. Installed capacity of main Not Applicable
products/services
6. Quantity and value of main Nil
products/services sold in last
financial year
7. Number of employees/ workmen Nil
8. Further  details including last| Detail can be sought by emailing to:
available financial statements (with ibc.cellugen@gmail.com
schedules) of two years, lists of
creditors,  relevant dates for
subsequent events of the processare
available at: .
9. Eligibility for resolution applicants | Detail can be sought by emailing to:
undersection 25(2)(h) of the Code is | ibc.cellugen@gmail.com
available at:
10. | Last date for receipt of expression of | 25-11-2024
interest
11. Date of issue of provisional list of | 05-12-2024
prospective resolution applicants
12. Last date for submission of | 10-12-2024
objections to provisional list
13. Date of issue of final list of | 20-12-2024
prospective resolution applicants
14, Date of issue of information
memorandum, evaluation matrix | 25-12-2024

and request for resolution plans to
prospective resolution applicants




15. Last date for submission of
resolution plans 24-01-2025

16. | Process email id to submit EOI ibc.cellugen@gmail.com

Note:

These timelines are as prescribed under the Insolvency and Bankruptcy Code, 2016 and
regulations thereof. The RP/COC may for the convenience of the Prospective Resolution
Applicants reserves right to modify the same for the benefit of the Stakeholders.

Preeti Chauhan

Resolution Professional
Cellugen Biotech Private Limited
IBBI/IPA-OOZ/IP-N01273/2023-2024/14331
IBBI Reg. address: R Z 20 K Block Gandhi Market,

West Sagarpur, New Delhi-110046
ibc.cellugen@gmail.com, cspreetichauhan@gmail.com

Date: 09.11.2024
Place: Delhi
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FE SUNDAY 20 1} HDFC BANK
HDFC Bank Limited
BRANCH OFFICE : Hindustan Temes House, 2nd Floor, 25-Ashok Marg, Lucknow-226001 Ph 05224272777, 6673726, Fax) 0622-2205108
CiN : LESS20MH1884PLCOB0E1E8  Webalts : wew. hdfchank.com
POSSESSION NOTICE
FORM G SHAS I|.:I|: !:;1;?:935 LHG?E,IL';“""EB Whereas the Authonsed Officer of HOFC Bank Limited (erstwhile HOFC Limited having amalgamated with HOFC Bank Limited by
INVITATION FOR EXPRESSION OF INTEREST IN CELLUGEN Regd. OfF. : TH5-A hFH.II:.IM:HhL BUILDING. 19 BARAKHAMBA ROAD virtue of @ Scheme of Amalgamation approved by Hon'bée NCLT-Mumbai vide order dated 17th March 2023} (HDFC), under the
BIOTECH PRIVATE LIMITED OPERATING IN STEM CELLS BUSINESS  CONNAUGHT PLACE, NEW DELHI -110001 : Securilisation And Reconstruction of Financial Assels and Enforcement of Security Inferest Act, 2002 (“said Act”) and in exercise of
ii'fn”;:]ﬁ; ;?”ﬂg:‘uﬁﬁ ﬁ;‘:ﬂfﬂ?: é;sggf[':gc%@”g?ﬂ#ﬁ?ﬁw ﬂﬁﬁéﬂgzlﬁ? Phone:011-43571041; Fax: 011-43571047, Website ;www.shashankino.in , Email - infof shashankinfo.in powers conferred under Section13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notices
: RELEVANT PARTICULARS ' STATEMENT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER & HALF YEAR | | Under Section 13 {2) of he said Act, calling upon the following borrowers) |/ Legal Heiris) and Legal Representative(s) to pay ihe
amounts mentionad againgt their respective names together with inferast thereon at the applicable rates as mentioned in the said
.| Name of the Corporate Debtor | Cellugen Biotech Private Limited GHRER SErTEMRER. 30, 2026 e o - :
| . op | =eriugen mite (Rs. in Lacs except EPS) notices, within 60 days from the date of the sald Nolice's, incidental expenses, costs, charges etc il the date of payment and /or realisation,
along with PANICIN/ILLP No. | PAN: AADCES4S1A | CIN: UBSTIODL200BETC B2 124 & For the Guarter snded For the hatt year ended | Year Ended - o w - pr el - prrm
| : _ ki L : , r.| Nameof Bomower(s)| | Outsta Date scriplion of immovable
2| Address of the registered office f.l-i. ::é %mﬁlﬁlﬂﬁﬁf ;ﬂl@:ﬁ@%&fﬂ:}:ﬁg'ﬂ' No. Paipuia 30-Sep-24 [ 30-Jun-24 | 30-Sep-23 | 50-Sep-24 [ 30-8ep-23 | 31-Mar2d | Iyo | | naleir (s)and Dues® e Derraind of Progerty (iss)/ Secured Asset (s)
SEFE.".'-' City Walk, Sakel Distict EE!IE:'E.SBIW Distict, . {Unaudited] | {Unaudited) | (Fnaudited) | (Lnawdited) | (Unaedited) | (Auditad) Legal Representative (s) {Rs.) Natice Possassion
uim _ | Seclor 6, Pushp \ihar, hew Delhi - 110017 L LY ;:‘“‘ fr : 1 |GOL. Mr. Rakesh Kumar | 58,18,9301- | 14.11.2022 | 08,11.2024 | Flal K-404, 4ih Floor. Plot No. 6 Biock, J%, KSN Gall Greens
3. |URL of websile ~ |MNotApplicable 2 St T L 3 on Tower G Plot 23, Sector-6, Grossing, Republik NH-24,
4, | Detaits of place whers majority | Refer Process note for detalls of the assets v et \peraling oo z 3,10 202 Ghaziabad, Area- 160.32 Sq. Mirs,,
\of fixed assets are located ic) Cther Income Boundaries: E: K-1,W: -2, N: P-1/P-2, § : Road
| . e loe s oo Total Inc = :
5. | Instalied capacity of main Not Applicabie > ET:p 5 H:m' *with further inlerest as applicable, incidental expanses, costs, charges etcincurrad Bl the date of payment and | or realisation.
| roducts! services | al Cost of Matensls consumed Howaver, since the Borrowars | Legal Heirs and Legal Representatives mentioned hereinabove have falled to repay the amounts due,
. | Quantity & 'ﬁ'_“ﬂr ':'-f[”#E"" P_”T:t“’-'fy il = ;inﬁ_ :f.sn:?:h * sl.,-je nidice is hereby given fo the Borrowers / Legal Heirs and Legal Represantatives mentioned hereinabove in particular and bo the public in
services sold in kast financial year : -iHIs ; AR - =
A R P e | : : ; — general that the Authorised Officer/s of HDFC have taken Physical Possession of the immovable property {ies} [ securad asset(s)
7. | Number of employees! workmen Nl S b ETE&-E;E;?; zﬂmﬂ::ngm % | | [ ) | | described herein abova in exercige of powers conferred on himitherm under Saction 13 (4) of the said Act read with Rude 8 of the said
¥ S IR Wikl el e Lk el e SlCh e e png X il Empioyes Baneits Experees i T 048 680 0e2 T4 | Pumsonibedaies nEndangd shove. _ o R

Enl:l.éncm sl:alernenéﬁ’ with schedules) | ibe.celiugen@gmail.com 2) Fvanca Doats e 103 .04 The Borrowers | Legal Heirs and Legal Representatives menboned hersinabove in particular and the public in general are hereby

r;ﬂ-‘:;gr;;i;slﬁrﬁ &Iﬁi?q"lﬂﬁ:tewenm { fi  Depreciation and Amorisalion expense : : E 3 cautioned not to deal with the aforesaid Immovable Propery{ies) | Secured Asselis) and any dealings with the sasd Immovabile Property

~ y b = : g : (ies) | Secured Assel|s) will b2 subject to the mortgage of HOFC.

of the process are available 31 LURL gl ‘Oihar expenses 1.04 1,16 403 219 10.14 13,47 : Fiir ; , .

e e . - - _ o Borowers | Legal Heirs and Legal Represenlatives attantion 18 invited to the provisions of sub-section {8) of sachon 13 of the Act, in
5 | Eligibilty for resolution appicants | Detail can be sought by emailing to UDLTLEE et respectof time avaiable o redeem the secured assets

_Enci?jir iﬁﬂ&iﬁ:‘;ﬁ%ﬂ[h}ﬂ_lhe ibc.cellugen@gmail.com : ::?;nﬁr;;@m SHgRe T a0 e L :1.51? 18:54) (3.09) L. ”5'55]. Copigs of the Panchanama drawn are avallable with the undersigned, and the said Borrowers | Legal Heirs and Legal Represeniatives
| Last date for receipt of expression | 25-11-2024 5 | ProfitiLoss) hefore tax (3 + 4) T 9.54) sem | rn] fses| | feauested o collectihe respective copy fiom the undersigned on any working day during normal offics hours.

Lol interast § | Tax Expanse Date :10.11.2024 For HOFC Bank Limited
1.\ Date of issue of provisional fist of | 05-12-2024 Gumant tax Place: Lucknow Regd.Offfos: HDFC Bank House, Senapal Bapat Marg, Lower Parsl (West), Mumbal-400 020, Authorized Officer

prospective resolulion applicants Deterrsd ko -
2 LE I::_Etﬂ f?l’ SJbeﬂIEEPE"l'IIDE 10-12-2024 Short Pravision of earker year -

objections to provisional list | o = : : - : :
13, Chale of jssue cf final st of 20-12-2024 7 nfunw:;s]mr&“:hzg period | 56) nanl ney| s 308)|  (1114)] (1585 EAST BUILDTECH LIMITED

prospectve resolufion applicants - - . - - - CIN: L749990L1984PFLCO1BE1D
| Diate ol iaaie of INRemaBon '25.12.2024 g | Other Comprehansive Income (neél of tax) : 1 : e - : Regd Office : D-3/2, Okhla Industrial Area. Phase-ll, New Delhi-110020,

memorandum mu'lalu:aﬁnn I';1Eill'i:l: & | Total Other Comprehensive Income for the pericd i1.48) (1.61) (4.54) 3.08) (11.14) {15.85) PFh. 011-47105100 Email; zecretarial@ebl.co.in Webslte; www bl co.in

\and request for resoiution plan to 10 | Total Comprehensive Income for the period { T+3) {1.48) {1.61) (8.54) {3.08) (11.14) [15.85) Extract of UnAudited Fimanclal Results for the Quarter and half year ended 30th September, 2024
prospeciive resolufion applicants 17 | Paid-up equily share capital k5. In Lacs
TP e .24.|:|1 2025 { tace vales of Re 10~ per sharne | 309,44 300,38 305,38 30458 309,34 30934 Guarter Ended Half Year Ended g Far 1|1I: )
| resolufion plans 12 | Reserves excluding revelustion reserves [Reservas AT Ende
e | Process amail id to submi [Tbe callucentiamail.com as per balance shest of Previous Accounting year ) [75.B7] Jorth 30tk 30th 30th Hst
Note: These tmelines are 2s prescribed under the Insalvency and Bankruptey Code, 2016 and ';T“‘H::”mm i = Zae — T = | UnAudited | UnAudited | UnAudited | UnAudited | Audited
regulations therecd. The RPICOC may for the corwemsance of the Prospective Resolution )] ]| (005) I (210} 6 {1.51) ] S = . o T 2
boplicants reserves right e modify the same for the banefit of the Stakeholders. i2) Diluted 10.05) (0.08) 1031} 3,10} 10.36) 051 | -é--!E"ﬁf-'-‘f;!.r'".'?l.:?ﬂ"!:'.]'T.E!‘.i.!'.'mf’.ﬁr."?".".f “.‘.'?iil.l.... 166 if] e 740 ) 3508
P‘EE“ Eha“hﬁn Rigtess - rofk | (LOss BiDMa BXCEpOORE aims : g ]
. : : . s i id £ 1822 658 7258 {10.06 0.33
Resolution Professional for Gellugen Biglech Private Limited ! The abowe Resulls for the quarter and ha year ended Seplember 30, 2024 has bean reviewed by $e Audit Commifies and tereafier approved = | il SR — Linil J
Rag; NoARCUIPADIIEND =t aale L dne b ooy by the Board ol Directrs af fheir mesting held an 08th Nevambar, 2024, Tha Statutnry Audhors have conducted a limited review on the above 3 | Net Profit{Loss) for the periog afler Lax
Date : 08 11,2024 IB8I Reg. Address: R Z 20 K Black Gandhi Markal, it ool raeele o W qarir & il yei enided 30 Seplembies, 2024 PR ' . | iAtiac-ancapbonal ame} il (347} BEER, B il
Place: Dalki Email: i oel i Wﬁl:&agarﬂ; N':'"' DHIh"T‘.IIDME 2 The Campary operates in a single sagmerd and fhe resulfs perlain 103 siagle sagmant in accomdance with IND AS 108-Operating Sagmert. 4 | lotal comprenensive income ':IEEIII |~1_~_Eii]_ . 4 _ﬁ_-II__E_d_ : 'J“']_ ﬂ%q
madk: ibc-oshugeni@gmail.com, capreshiehiauhanmgmeit com 3 Previous yearperiod figures have been regroupediamanged, wharever necessany ko make them comparable. with the curment peried figune 5 | Eguily shara caplial 180.76 180,78 190,78 180.78 19076
4 The Company has adogled ndian &ccouning Standards- " Ind AS"} nodifed by the Mimstey of Comporale Afairs. This Slatement has bean prepansd & | Earnings par share(EPS)( affer
In-accoerdance wilh the Companies (Indian Accounhng Standards) Aides, 205 {Ind AS) prescibed under Sectian 133 of Me Companas A, 2013 exfraordinary tems)(01 Bs 10)- each)
Retall Asset Centre: Axis Bank Lid,, Axis House, Tower T-2, 2nd Flear, |-14, read with relevent rules issued thareunder and olber recagnized accounting prachicss and policies to the extant applcable. (Aot annualised)
A AN | S o Smemey e S oo s UEEL {5 e e sy e s st SEB s GACFOOUDTS01 s Novens 3 207 s b i O N 5 N W B )
Compound, PandurangBudhkar Mang, Worl, Mumiai-400025 F!aglsllmd Offica: Tishul, 3rd flacr, bo comply with regquiramants :.é SEBI's croular dated Jli!g,' 5, M6 IND AS and Schacule |l (Divisicn 1) $2 tha Gompanies Act. 2013 applicable ia b] I.Ill ub:::l 1_85 IEEE1 3?3 I[:"-'jj tl.':d
appaste Sararheswar Temphe, Law garden_ Elishridge, Anmedabad- 340006 the companies that are reguired 1o comply wilh [ND AS
POSSESSION NOTICE UNDER SARFAES! ACT 2002 €  Debit and Credt Balances are subject 1o confimmation from Parfes. NOTES
Whereas The undersigned being he Aulhorized Officer of Axis Bank Lid ldl,‘.'.".!'l SerLrlizabion T The aloressd I._-T'lfll.-ﬂ.llh."-"ﬂ reglis Ior She quarier & half vear endad 30fh Sepfember, 2024 will be avallable on the websie of the company |e, | Statermen! of Segment wise ravenve, results and capital employed lar Quarter ended and hall yaar ¢nded 30Lh
Recomatruction of Francs Assets and Enforcament of Sacurity nterest Act. 2002 and In exercise of the www shashankinta.n . September, 2024 Rupeas in Lakhs
powers confiemed wnder section 13 [12) read with Rule 9 of the Security Intarast {Enforcement) rules Far and on behalf of {he Board of Direclors of
2002, issued demand nofice wpon tha Bomowarz)' Co-Bamowans) Guerenlons)' Morgagor(s) Shaghank Traders Limited Quarter Endead Hall Year Endad YEAR ENDED
renlianed beiow, luémﬂ:.rll'm HHE;PgIHEMUIEd E fhe nofice wEllin B s Froem e dabe of receipl of Sl I0th A0ih a0th Iith 35l
e sad notics, The Borrower(3)' Co-Borrowean|s ) Gusarantons) Mortgaganis) having falled b repay the :
o hos I kel cian o the Enrrr.-.l.m|s|-'Cn-E|:-rr:Jm:-rl-aJ-'Guaralqmi]l I'.%nga;:-r[ﬂ e . {Praveen Jaswam FIa_I Jain] Particulire Septembar. | Septambar, | September,| September,| March,

.- - : : Plate : New Dalhi Managing Director 2024 223 2024 2023 2024
puksic in general that the undarsigned has takenpossassion of the proparty dascibad hesein bakaw in (Un-Audited)| (Audited) [Un-Audited) | {Audited)
avarcise ol powers confarnad on himd bar undar Section 1374} of the zaid Act read with Ruie @ of the said Date : 08.11.2024 DiN: 01776424 L]

s l:? i [:-ei:l-.--lmlh'mm:s:l dates, Tha Borrowens)! Co-Borowens)/ Guarantansy Morgagonsh in Segmen Ravanus
particular and the public in general are hereby cautioned nod i daal with the properly 2nd any dealings o - 4 LEHE i *
with ihe propery wil be subject {o the change of Axis Bank Lid. The Bomower{s) Co-Bomower{s)/ l::J Seament ';[Hﬁal El'l'lalemnmn'l 4; E; i u_; gr Lo ;:?:
s b A o R S ST R GRO U GRO CAPITAL LIMITED 0) M SCoapee i I I —
Name Of Applicant! Co- Borrower And Guarantor Name | Address: 1. Mr. Rajesh Sio 4th Floor, Tower 3, Equinox Business Park, LBS Road, Kurla, Mumbai 400070 i L?u::n"néa'uﬂ : ' 006 003 012 045
Ranhir Singh  Cio Kawan Patti Bahora Kalan [134) Gurgaon Haryana 122413 Also A Mr. SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES : : : : :
Rejash S'o Ranbe Singh Clo Khasra No 1872 Khewet No 1640/147E Bhora Kalan farukh Nagar, E-AUCTION SALE MOTICE OF 15 DAYS FOR SALE OF IMMOVABLE ASSET[S) ["SECURED ASSET(S)"] UNDER THE Total 51.66 3.7 B5.93 740 35.08
Gurgaon Haryana 122413, 2, Mr. Satender Singh Sio Ranbir Singh Cle Kawan Patti Bahora SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 Less. ) Inter Segmen| Revenue
Kalan {134) Gurgaon HEIF!-"ﬂ_ﬁﬂ-I‘EE"rﬂ R0 -':'-_l Mr. Satendes Singh Sle Ranbir Sagh Clo READ WITH PROVIS0 TO RULE 8 AND 9 DF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002. Net Sales/income from Operation 5166 | an 8533 740 35.08
;“;5’; "”;;.1 E‘S'E ﬁ:iﬂ:“? Lﬁ;.:"w'::ﬂ, fgg&aé““- Eafl%‘“aﬁ*aﬂaguﬁingjm"ﬂm‘3- Motice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described Secured| 7 Seqment Results (Profit [+)/Loss|] befare B — — B e
,1'22:,1;;1' Vg, i F‘[’;Hr'gﬁ‘gh' Sl Fate?;n;[;'m b Em;ﬁ”&ﬂ;ﬂ”?ﬁ Asset(s) mortgaged / charged 1o U GRO Capital Limited (“Secured Creditor”), the possession of which has been taken by the! tax and intarest from each segmant d
Gurgaon Haryana 122413 : authorised officer of Secured Creditor, will be sold on “As-is what is” and "As s where is" and “Whatever there is" on the date and, {a] Segment -A (1.08) (2,08 [1.53) (1.68) {3.84)
Descriplion of Property : All Tt Piece And Parcel OF Landl Property Admeasiing 53 Kanal fime mentioned herein balow, for recovery of the dues mentionad herein below and further interest and other expenses thereon ﬁll'[hEé (k] Segment -B : -HE 1 T E,j N B 3,31,_;
18 Marle, Out Of Khawat/khata Mo 1983(2216, Mustati No 201, Kiia Nos B2(3.8), 9(8-0), 12{6- da_te of raalization of amnun_q, due to Secursd Creditor fram 1h£:_E_-|:|rr-:m.lr:n:s] _anu:l Guafn_m}n:s] mentionad herain below, The Reseree ¢ Sagment - C (Trading) : = 11.86) ; z
B, 19(6-0), 22(8-0), 26¢3-12) And Mustail Mo 216 Kiia No 2/1(2-10) And Mustatil No 234 Kila Nos Price, Earnest Money Deposit (EMD) and last date of EMD deposit is also mentiongd hergin balow: illil Unallocalad [.'1';;'.=] 2 -y '?.9.1.: [-1.?51 q .1ti-'
24|8-0) & 25(8-0) Siuated Al Waka Siwana Mauza Bohea Kalan Tehsil Pataud, Gurgaon Details of Borrower(s) / Guarantor(s)  |Details of Demand Nolicel Details of Auction Ny = ',i'si?f'" “EH Ir'i 21’ "lﬁ' & "-?- 13
Weatehs Por Do Soutes Pe et ESStAaPOLDOR - 1. VJ SEEMA ENTERPRISES Datoof Nollce: | Reservo Price | B 4526100/ i ] o | 2| ze|  ae| e
Date of Demand ~hlill'm-l::l-:' Amount in Demand Notice : Rs. 1,46,73,350.00 - 2. MR. YOGESH KUMAR 5/0 GAJRAJ SINGH 25-09-2023 =) - 8. 407 - & -:-. a-ul-.3 L. Hocatad Expandit fi v L i i
Natice : Possession: |[Ripees One Crore Forty Six Lakn Seventy Thres 3. MRS. SEEMA DEVI W/0 YOGESH KUMAR | Outstanding Amount: | Lasi date of EMD Deposit 28-Nov-24 I oo
27 JUNE 2024 | 07-MOV-2024 |Thousand Thrae Hundred Fifty Three R only) Loan Account Number: 110001SEC0033281 Rs. 37,57.230/- Date of Auction 30-Hov-24 i) Un-alocated insome : ' : 3 .
Name Of Applicanti Co- Borrower And Guarantor Name | Address: 1. Mis R 5 Poultry & HCFDELSEC00001017087 as on 07-09-2023 | Time of Auction 11 A to 01 PM Tt Probk Beora Tas i S|  HesR 10.08] el
Farm CloKhasra Mo 182 Khews! No 164001478 Bhora Kalan, Farukh Nagar, Gurgaon Haryana Incremental Value Rs. 1,00,000/- 3 Eapulal Employed {Sepment Asgats.
122413 Through Ibs Proprietor Mr. Rajesh . 2. Mr. Rajesh So Rankir Singh Propristor Mis R § Description of Secured Asset(s): “All thal Piece and Parcel of immovable property being Plol of Land admeasuring 71 sq. yds. Partol Sk LisbelRes) - o -
;g;"g T 0 fawan Parl Bahor Kaan 1341 Surgaon satana 1228 fiso A Wo | | Khasea No. 838, situated at Indra Enclave, Village Behta Hazipur, Pargana Loni &, Tehsil & istrict Ghaziabad. Butted and Bounded on (o} Sagmen.A Lk ot e Bs1h
16401478 Bhora Hagﬁ Fan JE ,ﬁg;r mgm"H'a-wﬂn; 122413, 3. Mr. Salandar ’éingh s the East by Other property, on the West by others property, on the North by Plolof Mr. Sohanveer, on the South by Gali 11 #t, wide." ib] Segment -B 6,65 f.85 : 1.51
Ranbir Singh Clo Kawan Palli Bahora Kalan (138) Gurgaon Haryana 122413 Also At Mr, Details of Borrower(s) / Guarantor(s)  |Details ol Demand Natice| Details of Auction {c) Segment - C {Trading) - 147 : 347 1.49
Satender Singh Sio Ranbir Singh Clo Khasra No 18(2 Khewst No 164011473 Bhora Kalan, 1. ZUBIA COLLECTION Date of Notice: Reserve Price Rs. 10000800, () Unallocated 2517 {32 90) 25.17 (32 50 (2739}
Eﬁﬂlk"l*':rﬂﬂfﬁ“'ﬂﬂﬂ:l”ﬁlﬁmf;“3 —_— — 2. MOHD NAIMUDDIN SIDDIOI 24-01-2024 EMD Rs. 1000080/- Total T01.45 53313 T1.45 63313 540,81
EH:I'I'J ono I'-Dp! !"i aca drce ! PHERTRY I.'-IEIEEI.IHFIQ and H r La datﬂnfE“[] D I}E“ Eﬂ-HﬂH-II = . : o T s ; ' . _ = £ bt
18 Marle, Out Of Khewatlkhata No 106912216, Mustatil No 201, Kiia Nos B12(3-8), 0(8-0), 12{6- ’ A:'I" HEE':? : umﬁ? : ;:gﬁ:;‘ e I:Iaf:& e A0-Nov-2d & Thsdhave Muncli ToSvie MG YOcT (YNWRL by O QU dT NN SN SEproEes of S EUME Bt DERAe 12 e
E:'. 19[‘5'[':'.-22[3"]] E‘EI:EJE]F'.FJ:I MIE'HI'NEE1EH[;E NI:I2|'1[E-1|:|:I.I!lﬂd MLIEEH'."NI:I Eaﬂ Kia Nos fan Hﬂlﬂﬂ I.il'!'Iﬂ'Er. ® 1|'I' : - ::I'-'_'!EI.III;;“-H:. (K11 ":E- Sl t ri.l- El-#rl Ay DEEn TEYHEWE ¥ e LAY - AUUIES W0 1d%8 1Es0s B Umgjeial e
2408-0) & 25(B0) Sitwated At Waka Siwana Maiuza Boha Kalan Tehsil Pataudi, Gurgaan HCFDELSECDD001025203 ason 24-01-2024 | Time of Auclion 11 AM to 07 PM ~ opinien theraon sfiar sagment result ) )
Haryana, In The Mame OFf Wr. Rajesh & Mr. Satender Singh Bounded As : North-As Per Deed, Incremental Value Rs. 1,00,000,- & The Limited Review repart as fﬁ*{ﬂ'f&ﬂ under reguiation 33 of ihe SEBI Ras been completed by Statulery Auditors
Wesl- As Par Dead, South-As Per Dead, East-As Per Deed Description of Secured Assel{s): “All thal piece and parcel of immoveable property being Enlire Built-Up Commercial Property 4. Figures for Previous year / period have been re-grouped and re-arranged wherever necessery.
e e e e e T o] [y e M. EXFE95 8 aa- 0 M 02, son mesemting &1 5. Yardn. u, 22575y Mitt. il of Kiwsrn Wi 51124, B hiad) poonibad WIA80 Seckir TH0 0f i gt A 201%. T altity ANt ot Wia cispaay naie urind
ce . a3sesaton. . |{Hupaes Saventy rour Lakih Exgity SNt Thousand Cigi Khewat No.1, Situated in the Abadi of Mahavir Gali, Guru Gobind Singh Gali, Gandhi Magar in the village Seelampur, Illaga 1l = D Ling:imdhaigl eqeitontch gt i :
- 3 il Ei =4 ! . x | aul the limited review of the results i terms ol Regulatan 33 of SE8! [Liating Chligations and Disciasures Reguirements),
Trj Eﬁ:&jﬂ = E”ﬂ:”i:fg:_ﬁi:;ﬁ:ﬁﬂg:;:: ':;E”m;@h::]ni”imw T Shahdara, Defhi— 110031. Butled and bounded on the East by property of others, on the West by Property of Others, an the Norih H:qmﬁhnns 2045 : i i : ® J
D e Egldlm ol .;'.;r'su P by Gali, on the South by Property of others." | For East Buildtech Limited
frm {he date of publication of this Nolice, as per the provisions under the Rules B and 3 of Security For detailed terms and condstiens of the sale, pleass reter to the link provided in U GRO Capital Limitad/Secured Credidor's website. &, Sdi-
et (Enfrcement) Rules 2002 www.ugracapital.com or contact the undersigned at ugralitigation@ugrocapital.com T — ""“';‘fn“a“‘i: ng‘r';t‘t’:;
Date: 10-11-2024, Place: Noida Authorized Officer, Axis Bank Lid. Drate: 10.11.2024. Place: Deshi NCR sdi- Authorised Dificer - For UGRDO Capital Limited Date : 08.11.2024 ['Eannnanrzsa]
—

INDIAN OVERSEAS BANK

MEGA E-Auction UNDER SARFAESI Act, 2002. On 30.11.2024

Regional Office: Building No. 80, First Floor, Near BSNL Office, Tejgarhi
Crossing, Meerut -250005. Ph. 0121-2761701, 2762124. Fax: 2761703

PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES.

Date: 10.11.2024

bale of Immovable propertyfies mortgaged o Bank under Secuntisation and Reconstruction of Financial Assets and Enforcement of Secunty Interest Act, 2002 (No.54 of 2002) Whereas the Authonsed Officer of Indian Ovarseas Bank has taken possession of the following
propertylies pursuant to the notice issued under Section 13(2) of the Security interest (Enforcement) Rules 2002 in the following loan account with right to sell the samea on "AS 15 WHERE 15 BASIS AND AS 15 WHAT 1S BASIS™ for realisation of Bank's dues plus interest as
details hereunder and whereas consequent upon failure to repay the dues, the undersigned in exercise of power conferred under Section 13{4) of the said Act proposes to realise the Bank's dues by sale of the said propertyiies. The sale will be done by the undersigned
through e-auction platform provided at the Web Portal (https:/fwww.mstcecommerce.com/auctionhome/ ibapi).
5. | Branch Name of the Bank Dues Securities Reserve EMD| Branch Contact Details
No. Account as on Price Bid Multiplier
01. | AMHERA NIRMALA DEVI Fs. 6,76,433.20 |Residential Flat on Ground Floor , bearing No. 45 Fart of complete multi storeyed residential complex known 85| Rz 815 Lakhs Re §1.500/- 108, Amhera Adipur Branch , Village Amhera Adipur , Meerut
ADIPUR as an 31102024 |*Bhagwati Kunj " in Khasra No. 348, Situated at Hapur Bye Pags Revenue Office , Village Nagla Sher Khan Alias | (incjusive of Tax) | ( Bid Multiplier Rs. 25000) i 2 R e
Jainpur, Tehsil & District Meerut
02.|AMROHA |  pERVEZ HAIDER Rs. 68326600 | Double storeyed residential building of area 82 Sg.m situated at Moh Chahgauri . Near Imambada Amroha {UP) | Rs, 10.24 Lakhs Rs 1,02 400/- IQB, Amroha Branch, Pakka Bagh Bijnor Road Amroha-244221
as on 31.10.2024 (inclusive of Tax) | { Bid Multiplier Rs. 25000) Mr. Chandan Mobile No-3852521724
03.|HAPUR | NEERAJ PLASTICO | Rs.1.3546.058.14 | and and building having muncipal no.55 (old), thereafter no.57, thereafter no. 288 and now no.286(Present) Rs, 74.16 lakhs Rs. 7.41,600/- MKS Villa, Gandhi Ganj, Garh Road
as on 31 10.2024 | arpa 222 75 Sa. Mirs, situated at mohalla Ghan Shyam Pura, Garh road, Hapur, District Hapur (inclusive of Tax) | (bid multiplier Rs.25,000/-) {UP}-245101 Contact No.0122-2333545
(4. Rohta Umesh Rawat Rs. 20,64.871.64 |EM. ShopMo, 22, ShriRam Complex, Khaara Mo, 27, Malza Sewla Jaat, Tehsil Sadar, District Agra(UP) Rs. 19.75 Lakhs Rs. 1,97,500/- Indian Cwverseas Bank, Rohta Branch, Opp New Suraksh \ihar
as on 31.10.2024 | Owned by : Mr. Sandeep Rawat inclusive of Tax) | (bid multiplier Rs.25,000/- Colony Gwalior Road Rohda, Agra (L) 282001
{ L i }' Sh. Gauray Agarwal Mob Mo, TA38690297
05.|saharanpur | Mr. Ashraf and Mr Rs, 8,14,531.34 | All part & parcal of the property consisting of Land & Building of Commercial Shap  situated at Nagar Migam, No. | Rs. 7.28 Lakhs Rs.72 800/ OB Saharanpur Main Branch, Clock Tower Bhagat Singh
Main Arshad ason 31.10.2024 | 3/210 & 3/260/1(New) Wake Mahalla, Khanalampura, Saharanpur (UP) (inclusive of Tax) | (bid multiplier Rs.25,000/-) Marg. Saharanpur Littar Pradesh - 247001,
In the name of Mr. Ashraf and Mr Arshad both sons of Mr. Abdul Shakoor. Mr. Manoj Kumar 9368513176
(16| Saharanpur AMIL SINGH Rs. . T.58,848.32 |Mpl no 272171, Mchalla Hakikat Magar, SAHARANPLR Rsg. 42 .42 Lakhs Rs. 4,24 2000- 0B Saharanpur Main Branch, Clock Tower Bhagat Singh
Mzin SUDHIR SINGH as on 31.10.2024. | {Property also mortgaged in NPA AIC Mis, Minal Enterprises) (inclusive of Tax) | (bid multiplier Rs.25,000/-) Marg, Saharanpur Litar Pradesh — 247001,
. Manoj Kumar 9368513176
(7 .| Saharanpur M/s MINAL Rs. 1,5790.832.31 |MPL No 3/4885, Wake Himmat Nagar, SAHARANPUR Rs. 16.16 Lakhs Rs.1,61,600/- OB Saharanpur Main Branch, Clock Tower Bhagat Singh
Klein EMTERPRISES ¢ Un-debited {indusius of Tax) | (bid multiplier Rs.25,000/-) Maryg, Saharanpuer  Utlar Pradesh - 247001,
interast from M, Maraj Kumar 9368513176
25.02.2024
08 | Shastri| M's. Amit Trading Rs. 23,21,724.00 |Khasra Mo-169, sifuated at Village Mamipur,Pargana, Tehsil and District Meerut, (6789 5q meter). Standing in the name of | Rs, 2¥.15 Lakhs Rs. 2.71.500- Indian Overssas Bank, Shasin Magar Branch: B-7, Shasin
Nagar Company as on 31102024 |Mr. Dharmendra Singh S/o Late Sh. Jile Singh {inclusive of Tax) | (bid multiplier Rs.25,000/-) Wagar, Near Tej Garhi crossing Meernt 250005 UP
- B - - L - L ' L Tela : 0121-2T67632, 2603766
09| Shamli | RAVINDRA KUMAR Rs. 11,87 638,08 |Equitable Mortgage of residential building measuring 40.00 Sq. Mir. Situated at Mohalla Kajiwada, Shamli LIP Rs. 11,79 Lakhs Rs. 1,17,900/- Indian Cwerseas bank Dekhi Saharanpur Road, Dhimanpura,
as on 31102024 inclusive of T bid multiplier Bs.25 000/~ Shamli ,Dist-MUZAFFARNAGAR 247778 ULP
(e oeTax) | $hid sauldReer ) Mr. Anuj: Mab Mo, BRS9553322
10, g hEHE M/S NARESH KUMAR | Rs. 10,90399.00 |Property 1:- E M. Of Doubla Stores Residential House, situated at Plol No. 61 & 62, Dar Abadi, Wills Nagar Colony, [ Rs. 45.91 Lakhs Rs. 4.59 100/- I0B SME Saharanpur Branch
gnaranpar i ' " o
FAT|  CONTRACTOR | asonJLADZ0Z4 Vo, oo No.5B7/2. 588, 589/2 & 500/2, Mauza Dara Shivpuri Bairon, Saharanpur (UP), (inclusive of Tax) | (bid multiplier Rs.25,000/-) ”5”;?::;::;1? qalbl Fon
Property 2:- E.M. Of Single Story Residential House, situated at Plot Mo, 72 & 72A, Dar Abadi, Wills Nagar Colony, | Re. 28.19 Lakhs Rs. 2,891,900/ hir Elilﬁquar
Khasra No. 587/2, 588, 585/2 & 580/2, Mauza Dara Shivpuri Bairon, Saharanpur (UP), (inclusive of Tax) | (bid multiplier Rs.25,000/-) WA BN
Property 3:- E.M. Of Double Storied Commercial Building, situated at Plol No. 6 & ¥, Dar Abadi, Wills Magar Colony, EE. 31,37 Lakhs Rs. 3,13,700/-
Khasra Mo, 58772, 588, 589/2 & 590/2, Mauza Dara Shivpuri Bairon, Saharanpur (LIP). (inclusive of Tax) | (bid multiplier Rs.25,000/-)
Date of E-Auction 30.11.2024 Time of E-Auction : 11.00am to 1.00pm with auto extension of Ten minutes till sale is completed. EMD may be deposited till 29.11.2024 ( before 5.00 PM) - All Property are under Symbolic Possession. The e-auction is being held
on "AS IS WHERE I15" and "AS IS WHAT I5" BASIS. To the best of knowledge and information of the Authorised Officer, there are no encumbrance on the properties placed on auction. Outstanding Dues of Local Self Government (property tax, water
Sewerage, Electricity Bills etc.) to be Ascertained and borne by bidder However, the intending bidders should make their own independent inquiries regarding the encumbrances, title of propertyfies & inspect & satisfy themselves. -Properties can be
inspected on 19.11.2024 and 20.11.2024 Between 11:00A.M. to 04:00 PM (with prior appointment from bank)
The intended bidders who have deposited the EMD and require assistance in creating Login ID & Password, uploading data, submitting bid, training on e-bidding process etc. May contact authorised representative of e-auction service provider
https:/iwww.ebkray.infeauction-psb/bidder-registration.
FOR DETAILED TERM AND CONDITIONS PLEASE VISIT WEBSITE https:/'www.ebkray.in and for bidder Registration https:/'www.ebkray.in'eauction-psb/bidder-registration.
This Notice is also to be treated as 15 days Statuary sale notice (Subsequent sale) to borrower and Guarantors (L/Rs) Under Rule 8(6) Security Interest (Enforcement), Rules 2002

Place: Meerut

Authorised Officer Indian Overseas Bank

financialexp.epaptin

New Delhi
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o~ e afereT g, -2 U.P. State Industrial Development Authority e AR B : TR G RS, T o, o 92, A o,
- ﬂ - <hHed TUS |Ealsﬂ ‘Hﬁ'@? E !a: UPSIDA Complex, A-1/4, Lakhanpur, Kanpur-208024 |I‘..ﬁ.1‘[15 BAMK | 3TI’S§—14 W—ms WQWWW ﬁ@iﬁlﬁﬂ?ﬂﬁﬁ?ﬁ 9, ATST (37)-201301,
| IW WV A fm (T A - - - AN i ST e FITS, TR
_:__‘__l__-___“ (o - ) b Motice for Public Objection / Suggestion on Part Layoul Plan of Industrial Area M.G, Road ( - i a6 | = - AR AN, o, gas‘3:§§§625 quﬂgm araferd - Brer, ghE a0, g w@fR @ e, df T,

Hapur by which Indusirial Plot No. CHN-123 to CN-132 has been Sub division and created
new Plods Mo CH-123 (Measuring 542.57 Sq.m.}, CN-124 (Measuring-536.00 Sq.m.}, CN-125

FEAL: - 3/14, Taenet WUs, TMHA TR, TETH-226010

YU hrEer: - AL -38-f. fafa wve, Tidl TR, dEaE-226002 ) 2016 3 36T (1) B oierfa)

TRBIey Affermr 2002 & sigefa sif¥argor yaar

Visit us at: www.cdsupjn.org e-mail : pmunit26@gmail.com (Measuring - 536.00 Sg.m.}, CH-126 (Measuring-536.00 Sq.m.), CN-127 (Measuring - 536.00 [ETTa fqawor wrafds, seevdERaedl 5 wfiww 99 fofics @ g sffom & w7 # fadia dReufEt @ afefder
faferar et W.- 949/5f-10/83 famioh: 08.11.2024 Sq.m.|, CN-128 (Measuring-536.00 Sqm.}, CN-120 (Measuring - 536.00 Sq.m.}. CN-130 1| U/ WRMRTT / Telterdl 7. @ Wl | Heyer aHeE e fafics @l mﬁa%m qa?qw 13(12) Zﬁz%ﬁamﬁ%m forey afaémémf E/B
3-fferar LRkl (Meaguring 536.00 Sg.m.] & CH-131-132 [Measuring-1432.00 Sg.m.) frofi 39eR @1 T 99 : AADCB5451A FE-SURGAEN) / TREREN) / derpardi(ei) BT AT Ga Frra @ of, R 9w gae § sifd IR o7 9ad
] 1(a) The Past Layout Plan of Industrial Ares MG, Road Hapur Plof No. CH- 123 1o CH-132 of Wemges : USS110DL200SPTC182124 e B wfe @ R 9 6o Rawl @ i uRmTaE @ @ wE wr en| qfy SuRwdi)
eI, I YW S o, 1 3R A srefiewded g/ SHUE wEAS § 12 T WRER | | Uttar Pradush Siats Industial Devaloprent Authority {LIPSIDA) situated in Diskrict Hapue has 2 | o e @ o TR R St W wwerer et & e | | | o W”?( 4 ‘T/“’jgj“) / E'Wﬁm/( ™ F ‘jj;ﬁj mﬁaﬁﬁ‘f i W;%ﬁ‘%ﬁ%g
A o Her {0 e S A T 3294.81 T (SfoTHoTlo Aed Tel ofer | | baen preparad, - msﬁmw m aeitEvERaal 3 Tl g e RaR GO B, Sad PRETEE 3 PR s b Wl ufsd sad s @
gece) o oo H Fdifaa Aofi & o i A T i 06.12.2024 it} A copy thareof will be ayalable for inspection &t the Regions! Manager of the Littar Predesh TSIy, : <, q1e, URT 13(4) S i S o At @ s, fifed el oy st o fomm €1 Suredi(E) /
% ) %i-ooq;z qu_ﬁﬁ Y ﬁﬂmﬁ%ﬁ@mﬁ-ﬁm g Siate Industiad Development Autherty, C-2, 4h Flogr Mahalaxmi mall BDC, Raf Negar RRgae dex, wrda ¥Rgde, Waer 6, g f&?yﬁé%@iém(wmﬁ%ﬁ?ﬁ Wrerr“ i mﬁﬂmwém%ﬁ
. ) . Ghazkabad balween 10000 am o 5:00 pm on all working days Ul the date mentionad in Para 3 e, % el — 110017 YRR 81T | SURGAiE) / AE-SuRSGAIE) / TReRE) / derbdbar(ai) @ & aftrge gR¥aRRl @
el 09.11.2024 F faFlieh 06.12.2024 % HEA IW TGN FER H e-procurement harealter as wall as Wabsite: www.onlineupsida.com 3. | ISTSE BT YRIRYA AN, e TR R B R U W B RYE § GRIFRE @) R 13 9 YR (8) B TEEF B R P
JerdTge https:/etender.up.nic.in ¥ Sr3ere i3 S WeRd § den I-ffa femten 2 Objeciions and Suapesiions ana hereby invitad wilh respect of 1he Draft Layoub'Sub Diision 4. | 5% <o & Raxo, wET <@l aREuRR & farel & forg wfhn e < farar e 2 |
07.12.2024 W1 3TRTE 02:00 T HIATAT IRASHT Ja=41eh, gfe—26, HoTIE EloTWo, Plan. gReuf! s § saferd § SR / TE—SURBAT BT M : 1. 27 Io17 Y WER 98 G5 $rad ugl qeRT dbefl (134)
SoTo Wl i (M), @S § ffaer @it st E-fafaer 9o @1 gew wo % Dbjections and Suggestians shall be sentin witing to the office of Regiona Manager, UPSIDA 5 | g% SRl / Jarell B ARena aEdr | any AEl TTTia ERATVM 122413 3 Irellar 2 o1l g3 WidR Rig Frarfl @wvr =) 18 /2 Wae
20000.00+GST ( 18% ) 3R 27 2| at G-2, 4t Floor Mﬁjaaaxmi mall ROG, Raj Na'"-gﬁr th:l._.:_*fan-:uil within ‘_IS Gays from the date of 6. | fra foca a8 & 99 A qed s /| o TR 1640 /1478 I Hell, oW TR, [STTA SRAT 122413, 2. #71 wdx Ry g3 Wil
ffrer @ o frega e Ry dsupi . publcation of this '|ul!:_|:|:||ur'.-:|nﬂg E-Uhj-!llia.ﬁ Regarding Public Objction ) El.lﬂgﬂs-h.-l}rim'l- AT A FHET T o R ﬁ?arﬂ#’r BT ULy E@W'Eb_vﬂ (134) RSHIE! RATOM 122413 THD aFefra #f wds RrE ke
e JaAEE www.cdsupjn.org T HeRIA~ Draft Layout | Sub Division Plan for industrial area M.G. Road Hapur. Any person making the B P e ey = WER g MR @9 FaR 18 /2 WIT e 1640 /1478 HRT Hefl, B TR, TS

e https://etender.up.nic.in W ITTH T ¥HE Y 73 (Corrigendum)
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Chijeclions ar Suggesiians should also give histher full name & address, Email & and contact
(Regional Manager)
LLP. State Indusirial Development Authoriby
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Rrorfrer srarfeser : O WA, e, G ST e FUES, TG AR Notice is hereby given for the information of all concemead that Gold 1. | SRAIAT A S B o | 05-12-2024 27 S0 2024 07—daR—2024
o, ol gedsoonzs, ol avefosr Py g . sl A @ w, o mé o arnaments pledged with ESAF Small Finance Bank and not redeemed T i o il e R R L e —— .
SRR - — by borrowers, despite repealed reminders and nolices, nf_ aur bra m:}_mr., 12. eﬂﬁm T TR Rt ST FRA Bl 10—12—2024 TR 1640 /1478 HIRT efl, BTG R, TSTd ERAVT 122413 D Aferd A roier &

W:'Q'%' 3‘%'2"”3'?1” s 3ofd 3"?’31:" ""ﬂ:"w y are listed below, This will be auctioned as per the details given below sifer oty —— AT R | 2. A T TH R R AREeR /RS AR 0= G W A /o B o

o, sEiEERedl 7 deT 35 @ERs @ ufpd @Ried @ e el OF AUC : 11« : 2PMTOS PM 13, | ORI AT Saed 20—12-2024 TERT Dol (134) T[T BRATUN 122413 6 3rA@ar # Worer G R {48 WRigex
mm U UG gAY qor uferifd Ra wadw i 2002 & sfaeia ok ufenifa Ra (wed) DATE AUCTIDN:  26-11-2024 . TIME: 2PM forfas & Rt Wméf)ﬁmﬁ/@r %18/2@%#@‘\’16403/31478WW 2
frrTaeh 2002 & 7 o & ey ufdd Sadt SR @ e 13(12) F Sfefa ye wfkeAt @ AT, AUCTION VENUE:  Through e-Auction 1 oo e ey o o 5122024 . e : ’ :
oy P Seai(sl) / Te—Seadi(al) / TRex() / dermdal(al) @ @i qEen Feia @ o, R AUCTION ADDRESS: https:/iegold.auctiontiger.net ' TR, TS BRA 122413. 3. AN Wl R T3 W G Al S99 vl e pefi
T I H oifpa IR BT S GE B W @ R W 60 fawt & siax URRFIA B B Pl Contact Number-9099013705/6351896640 11@‘;5‘ Eﬁﬁgﬂmﬁa‘m (134) Teia ERATOT 122413 A 3relal #N Fas R WER {48 79, THRT FaR 18 /2
T oT| % SERSAN(T) / He—SREGAT(TT) / TRER(TOT) / Serpepet(ron) iR awrar wfr @ ; : BIACL AL b v SRR e Wae AR 1640 /1478 MRT Pefl, BRI TR, TSTa SRATUM 122413
TRATA X # fathet 81 gob €, 310d YA RT SERBAN(EN) / Te—SuRGAT(EM) / TReRRY) / Sedadi(al) To register as bidder for the e-Auction with terms and conditions, and 15. | TR RS IR dR @ Sifam 24—01—2025 WaRT @ RO @ o /<HORT BT 98 AR S@el ik URie, ST 53 PGt 18 ¥, aTeR

T FdATIRET BT G fear S 2 6 seiewderedl 7 gwl s e it Jufy @1, Sad
el & e 8 @ T ufed Saa I @ ORT 13(4) & Sfaifa S Ued wfaddl & YARTIaeTd,
ferifea foforat R rfdwreer o forr 1 SuRGal(en) / He—SuReal(3l) / TRexR) / daddal(el) o

full detaiis of e-Auction please vistt the above site.
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